


















14.09.2020 

Cr. Rev NO. 587/2019 

R. K. Jain Vs. State 

Matter taken up through Video Conferencing (Cisco Webex). 

Present Revisionist in person 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 09.11.2020 

Reater to 
Additional Sessions Judge-02(Central) 

Tis Hazari Courts, Delhi. 

14.9.2020 



14.09.2020 

SC. NO. 28594/2018 

State Vs. Kasim & Ors 

Matter taken up through Video Conferencing (Cisco Webex). 

Sh. Virender Singh Ld. Addl. PP for the State. 

None for the accused persons. 
Present

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 26.10.2020 

CM Reder tO 
Additional Sessions Judge-02(Cèntral) 

Tis Hazari Courts, Delhi. 
14.9.2020 



14.09.2020 

Ct. Case N0. 322158/2016 

Union of India Vs. Unicare India Pvt. Ltd. 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: None. 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 03.11.2020 

Reader to 

Additional Sessions Judge-02(Central) 
Tis Hazari Courts, Delhi. 

14.9.2020 



14.09.2020 

CA. NO. 176/2019 

Ajay Gupta Vs. Shailendra Verma 

Matter taken up through Video Conferencing (Cisco Webex) 

Present: None. 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 27.10.2020 

Rader to 
Additional Sessions Judge-02(Cèntral) 

Tis Hazari Courts, Delhi. 

14.9.2020 



14.09.2020 

Cr. Rev NO. 206/2020 

K.V Sagar Vs. SHO 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: Revisionist in person 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 24.09.2020 

Redfer to 
Additional Sessions Judge-02(Central) 

Tis Hazari Courts, Delhi. 

14.9.2020 



14.09.2020 

Cr. Rev NO. 189/2020 

Hemant Gupta Vs. Dayal Chand 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: Sh. Shlok Jain counsel for the revisionist. 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 19.10.2020 

Reater to 
Additional Sessions Judge-02(Central) 

Tis Hazari Courts, Delhi. 

14.9.2020 



14.09.2020 

Cr. Rev NO. 190/2020 

Hemant Gupta Vs. Prema Devi 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: Sh. Shlok Jain counsel for the revisionist. 

Ld. Presiding Officer is on leave today. As directed 

by the Ld. Presiding Officer, case is adjourned for 19.10.2020 

Rrto 
Additional Sessions Judge-02(Central) 

Tis Hazari Courts, Delhi. 

14.9.2020 


